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Read : (i) Hon'ble High Court Circulars/ Notifications
dated 14-03-2020, 16-03-2020, 20-03-2020,
23-03-2020, 26-03-2020, 15-04-2020,
04-05-2020.

(i) Standard Operating Procedure issued by the
-Hon'ble High Court, received on
03-06-2020.

(iii) District Court Circulars/orders bearing Nos.
B-16(ii)/15/2020, dated 16-03-2020,
B-16(ii)/18/2020, dated 23-03-2020,
B-16(ii)/20/2020, dated 30-03-2020,
B-16(ii)/26/2020, dated 15-04-2020,
B-16(ii)/33/2020, dated 04-05-2020.
B-16(ii)/ 34 /2020, dated : 18-05-2020.
B-16(ii)/ 46 /2020, dated : 01-06-2020.

No. B-16(ii)/ 53 /2020, . : Dated : 06-06-202
OFFICE ORDER

Whereas, the Hon'ble Bombay High Court is pleased to issue
Standard Operating Procedure, for the functioning of subordinate Courts in

Maharashtra with effect from 08-06-2020.

Therefore, the Office Order bearing No. B-16(ii)/46/2020, dated
01-06-2020, issued by the undersigned shall stand cancelled with effect from
07-06-2020. |

Therefore, in pursuance to the said Standard Operating
Procedure, the undersigned issues this consequential office order in respect of
functioning of Courts falling with the limits of Pune and Pimpri-Chinchwad
Corporations covered in Table-'A' of said S.0.P., (Annexure-A), in the manner
specified therein, in two shifts at the time mentioned against the names of
Judicial Officer w.e.f. 08-06-2020 to 04-07-2020, with 15% presence of staff in
each shift.



2

The Office Working shall be of four (4) hours in each shift, i.e.
haif an hour before and after the Judicial Working hours. |

The Judicial Officers shall deal with the all bail applications which
are filed prior to lockdown, apart from the business tb be transacted as per
earlier Cir(fulars. They shall also hear matters where witness action is not
required (e.g. Cases filed for “Judgment/Order), Appeals and Revisions

Applications, which are fixed for final hearing and cases posted for judgments,

and hearing of interlocutory applications and such other matters.

PART -A

COURTS FALLING WITHIN THE LIMITS OF MUNICIPAL CORPORATIONS,
PUNE & PIMPRI-CHINCHWAD

i i e

Sr. | Name of the Judicial Date Shift Assignment.

No. Officer _

1) |Shri. S. R. Navandar, 08-06-2020, | 1st Shift |(i) Bail applications of the
District Judge-5 and 11-06-2020, | 11.00 a.m. |Police Stations allotted to
Addl. Sessions Judge, 16-06-2020, to Shri. V. P. Adone, Adhoc
Pune. 19-06-2020, | 02.00 p.m |DJ-4 and Addl. Sessions

-} 23-06-2020, Judge, Pune, as per Office
26-06-2020, Order dated 02.05.2020.
01-07-2020,

04-07-2020, (if) Remand work of Special
cases under MPID, ACB.
(iii) To be incharge of his
own Court.

2} |Shri. J. N. Raje, 08-06-2020, | 1st Shift |(i) Bail applications of the
District Judge-6 and 11-06-2020, | 11.00 a.m. | Police Stations allotted to
Addl. Sessions Judge, 16-06-2020, to Smt. S. V. Sahare, DJ-16
Pune. 19-06-2020, | 02.00 p.m |and Addl. Sessions Judge,

23-06-2020, Pune, as per Office Order
26-06-2020, dated 02.05.2020.
01-07-2020,

04-07-2020,




ii) Remand work of Special
cases under Women
atrocity, Electricity Act,

(iii) To be incharge of his
own Court.

3) |Shri. H. R. Waghmare, |08-06-2020,| 1st Shift [(i) To be incharge of his
District Judge-8 and 11-06-2020, | 11.00 a.m. |own Court.
Addl. Sessions Judge, 16-06-2020, to
Pune. 19-06-2020, | 02.00 p.m |(ii) To be incharge of DJ-
' 23-06-2020, 1,2,3,4, 9,11 and Addl.
26-06-2020, Sessions Judge, Pune.
01-07-2020, '
04-07-2020,

4) [Shri. S. H. Gawlani, 08-06-2020, | 1st Shift {(i) Bail applications of the
District Judge-10 and 11-06-2020, | 11.00 a.m. [Police Stations allotted to
Addl. Sessions Judge, |16-06-2020, to Shri. M. R. Purwar, DJ-4
Pune. ' 19-06-2020, | 02.00 p.m Jand Addl. Sessions Judge,

23-06-2020, ' Pune, as per Office Order
26-06-2020, dated 02.05.2020.
01-07-2020,
04-07-2020, (it) Remand work of Special
cases under POCSO,
S.C./5.T..
(ifi) To be incharge of his
own Court.

5) tShri. A. Y. Thatte,{ 08-06-2020,| 1st Shift {(i) Bail matters/remand
District Judge-12 and| 11-06-2020, [ 11.00 a.m. work pertaining to MCOC
Addl Sessions Judge,| 16-06-2020, to Act of his own Court and all
Pune. 19-06-2020, | 02.00 p.m |marters of the Court of Shti.

23-06-2020, A.N, Sirsikar, District Judge-

26-06-2020, 7 and Addl. Sessions Judge,

01-07-2020, Pune.

04-07-2020, (ii) To be incharge of his
own Court.

6) |Shri. G. P. Agrawal, 08-06-2020, | 1st Shift |(i) Bail applications of the
District Judge-13 and- | 11-06-2020, | 11.00 a.m. |Police Stations allotted to
Addl. Sessions Judge, | 16-06-2020, to Shri. R. G. Deshpande,
Pune, 19-06-2020, { 02.00 p.m {Adhoc DJ-1 and Addl.




23-06-2020, Sessions Judge, Pune, as
26-06-2020, | per Office Order dated
01-07-2020, 102.05.2020.
04-07-2020,
ii) Remand work of Special
cases under N.D.P.S. Drugs
and Cosmetics, and CBL.
(iii) To be incharge of his
own Court.

7) [Shri. N. P.Dhote, 08-06-2020, | 2nd Shift |To be incharge of own
Principal District & 11-06-2020, | 02.30 p.m. |Court and Administration.
Sessions Judge, Pune. | 16-06-2020, to :

19-06-2020, | 05.30 p.m
23-06-2020, |
26-06-2020,
01-07-2020,
04-07-2020,

8) |Shri. A. N. Sirsikar, 08-06-2020, | 2nd Shift |(i) Bail matters/remand
District Judge-7 and 11-06-2020, | 02.30 p.m |[work pertaining to MCOC
Addl. Sessions Judge, | 16-06-2020, to Act of his own Court and all
Pune. ' _ 19-06-2020, | 05.30 p.m |matters of the Court of Shri.

23-06-2020, AY. Thatte, District Judge-
26-06-2020, 12 and Addl. Sessions
01-07-2020, Judge, Pune.
04-07-2020,
_ (i} To be incharge of his
own Court.

9) |Smt. M. M. Deshpande, | 08-06-2020, | 2nd Shift | (i) To be incharge of her
District Judge-9 and 11-06-2020, | 02.30 p.m. |[own Court.

Addl. Sessions Judge, | 16-06-2020, to

Pune. 19-06-2020, | 05.30 p.m |(ii) To be incharge of DJ-
23-06-2020, 14,15,16, 18,19, 20 and
26-06-2020, Addl. Sessions Judge, Pune.
01-07-2020,
04-07-2020,

10) |Shri. R. G. Deshpande, |08-06-2020, | 2nd Shift [(i} To be incharge of his
Adhoc District Judge-1 | 11-06-2020, | 02.30 p.m. jown Court.
and Addl. Sessions 16-06-2020, to : :

Judge, Pune. 19-06-2020, | 05.30 p.m |(ii) To be incharge of Adhoc




23-06-2020, DJ-2,3,4 and Addl. Sessions
26-06-2020, | Judge, Pune.

01-07-2020,

04-07-2020,

11) |Shri. A.V. Kharkar, . 08-06-2020, | 2nd Shift [ (i) To be incharge of his
Adhoc District Judge-5| 11-06-2020, | 02.30 p.m |own Court.
and Assistant Sessions| 16-06-2020, to (ii) To be incharge of Adhoc
Judge, Pune. 19-06-2020, | 05.30 p.m |DJ-6 to 9 and Assistant

23-06-2020, Sessions Judge, Pune,
26-06-2020, '

01-07-2020,

04-07-2020,

12} {Shri. S. S. Gosavi 09-06-2020, | 1st Shift |(i) Bail applications of the -
District Judge-1 and 12-06-2020, | 11.00 a.m. jPolice Stations allotted to
Addl. Sessions Judge, 17-06-2020, to Shri. V. P, Adone, Adhoc
Pune, 20-06-2020, | 02.00 p.m |DJ-4 and Addl. Sessions

24-06-2020, Judge, Pune, as per Office
29-06-2020, Order dated 02.05.2020.
02-07-2020,
(ii) Remand work of Special
cases under MPID, ACB.
(iii) To be incharge of his
own Court. '
(iv) To be incharge of (only
judicial work) of PDJ, Pune.

13) |Smt. A. V. Rotte 09-06-2020, | 1st Shift |(i) Bail applications of the
District Judge-2 and 12-06-2020, | 11.00 a.m. {Police Stations allotted to
Addl. Sessions Judge, 17-06-2020, to Smt. S. V. Sahare, DJ-16
Pune. 20-06-2020, | 02.00 p.m |and Addl. Sessions Judge,

24-06-2020, Pune, as per Office Order
29-06-2020, dated 02.05.2020.
02-07-2020,

ii) Remand work of Special
cases under Women
atrocity, Electricity Act.

(iii) To be incharge of her
own Court.




14) |Shri. V. K. Yawalkar 09-06-2020, | 1st Shift |(i) To be incharge of hi
District Judge-3 and 12-06-2020, | 11.00 a.m. jown Coutt. .
Addl. Sessions Judge, 17-06-2020, to
Pune. 20-06-2020, | 02.00 p.m |(ii) To be incharge of DJ-5,

24-06-2020, 6,8,9,10,13 and Addl
29-06-2020, Sessions Judge, Pune.
02-07-2020,

15) |Shri. M. R. Purwar 09-06-2020, | 1st Shift j(i) Bail applications of the
District Judge-4 and 12-06-2020, | 11.00 a.m. |Police Stations allotted to
Add). Sessions Judge, 17-06-2020, to Shri. M. R. Purwar, DJ-4
Pune. 20-06-2020, | 02.00 p.m |and Addl. Sessions Judge,

24-06-2020, | Pune, as per Office Order
29-06-2020, dated 02.05.2020.
02-07-2020,
(ii) Remand work of Special
cases under POCSO,
S.C./S.T..
(iii) To be incharge of his
own Court.

16) |Smt. R. V. Adone 09-06-2020, | 1st Shift |(i) Bail applications of the
District Judge-11 and 12-06-2020, | 11.00 a.m. | Police Stations allotted to
Addl. Sessions Judge, | 17-06-2020, to Shri. R. G. Deshpande,

|Pune. 20-06-2020, | 02.00 p.m |Adhoc DJ-1 and Addl.
24-06-2020, Sessions Judge, Pune, as
29-06-2020, per Office Order dated
02-07-2020, 02.05.2020.
ii) Remand work of Special
cases under N.D.P.S. Drugs
and Cosmetics, and CBL
(iii) To be incharge of her
own Court.

17) |Shri. A. Y. Thatte,|09-06-2020, | 1st Shift (i) Bail matters/remand
District Judge-12 and| 12-06-2020,} 11.00 a.m. [work pertaining to MCOC
Addl Sessions Judge,| 17-06-2020, to Act of his own Court and
Pune. 20-06-2020, | 02.00 p.m |all matters of the Court of

24-06-2020, Shri. A.N. Sirsikar, District
29-06-2020, Judge-7 and Addl. Sessions
02-07-2020, Judge, Pune.




(ii) To be incharge of his
own Court.

(i) Bail matters/remand

02-07-2020,

18) |Shri. A. N. Sirsikar, 09-06-2020, { 2nd Shift
District Judge-7 and 12-06-2020, | 02.30 p.m. |work pertaining to MCOC
Addl. Sessions Judge, 17-06-2020, to Act of his own Court and all
Pune. 20-06-2020, | 05.30 p.m matters of the -Court of Shri.
24-06-2020, A.Y. Thatte, District Judge-
29-06-2020, 12 and Addl. Sessicns
02-07-2020, Judge, Pune.
(if) To be incharge of his
own Court.
19) |Smt. S, V. Sahare 09-06-2020, | 2nd Shift [(i) To be incharge of her
District Judge-16 and 12-06-2020, | 02.30 p.m jown Court.
Addl. Sessions Judge, 17-06-2020, to :
Pune. 20-06-2020, | 05.30 p.m |(ii) To be incharge of DJ-
24-06-2020, 14, 15, 18, 19, 20 and Addl.
29-06-2020, -1Sessions Judge, Pune.
. 02-07-2020,
20) |Shri. S.M. Agarkar 09-06-2020, | 2nd Shift | (i) To be incharge of his
Adhoc District Judge-2 | 12-06-2020, | 02.30 p.m |own Court.
and Addl. Sessions 17-06-2020, to . . '
Judge, Pune, 20-06-2020, | 05.30 p.m (i) To be incharge of Ad'hoc
DJ-1, 3,4 and Addl. Sessions
24-06-2020, Judge, Pune
29-06-2020, T
02-07-2020,
21) |Smt. A. D. Lokhande 09-06-2020, | 2nd Shift { (i) To be incharge of her
Adhoc District Judge-6| 12-06-2020, | 02.30 p.m |own Court. _
and Assistant Sessions| 17-06-2020, to (if) To be incharge of Adhoc
Judge, Pune, 20-06-2020, | 05.30 p.m .
_ DJ-5, 7 to 9 and Assistant
24-06-2020, Sessions Judge, Pune
29-06-2020, - ’ ’
02-07-2020,
22) {Shri. D. D. Almale, 09-06-2020, | 2nd Shift | To be incharge of own
Adhoc District Judge-7| 12-06-2020, | 02.30 p.m |Court.
and Assistant Sessions| 17-06-2020, to
Judge, Pune, 20-06-2020, [ 05.30 p.m
24-06-2020,
29-06-2020,




23) |Shri. A. Y. Thatte, 10-06-2020, | 1st Shift |(i) Bail matters/remand
District Judge-12 and ~ | 15-06-2020, | 11.00 a.m. work pertaining to MCOC
Addl Sessions Judge, 18-06-2020, to Act of his own Court and all
Pune. ' 22-06-2020, | 02.00 p.m |matters of the Court of Shri.

25-06-2020, AN, Sirsikar, District Judge-
30-06-2020, 7 and Addl. Sessions Judge,
03-07-2020, Pune. _
(ii) To be incharge of his
own Court,

24) |Shri. P. C. Bhagure, 10-06-2020, | 1st Shift |(i) Bail applications of the
District Judge-14 and 15-06-2020, | 11.00 a.m. | Police Stations allotted to
Addl. Sessions Judge, | 18-06-2020, to Shri. R. G. Deshpande,
Pune. 22-06-2020, | 02.00 p.m [Adhoc DJ-1 and Addl.

25-06-2020, Sessions Judge, Pune, as
30-06-2020, per Office Order dated
03-07-2020, 02.05.2020.
(ii) Remand work of Special
cases under MPID, ACB and
CBI. |
(iif) To be incharge of his
own Court. '

25) |Shri. 5. N. Sonawane, | 10-06-2020, | 1st Shift [(i} To be incharge of his
District Judge-15 and | 15-06-2020, | 11.00 a.m. |own Court.

Add). Sessions Judge, 18-06-2020, to

Pune. . 22-06-2020, | 02.00 p.m | (ii) To be incharge of DJ-1
25-06-2020, to 6 and Addl. Sessions-
30-06-2020, Judge, Pune.
03-07-2020,

26) |Smt. R. U. Malvankar, |10-06-2020, | 1st Shift |(i) Bail applications of the

" |Distriet Judge-18 and | 15-06-2020, | 11.00 a.m. [Police Stations allotted to
Addl. Sessions Judge, | 18-06-2020, to Smt. S. V. Sahare, DJ-16
Pune. 22-06-2020, | 02.00 p.m |and Addl. Sessions Judge,

'25-06-2020, Pune, as per Office Order
30-06-2020, dated 02.05.2020.
03-07-2020, '

ii) Remand work of Special
cases under Women
atrocity, Electricity Act.

(i'ii) To be incharge of her
own Court.




District Judge-19 and

27) |Shri. S. P. Pingle, 10-06-2020, | 1st Shift [(i) Bail applications of the
District Judge-20 and 15-06-2020, | 11.00 a.m. |Police Stations allotted to
Addl. Sessions Judge, 18-06-2020, to Shri. M. R. Purwar, DJ-4
Pune. 22-06-2020, | 02.00 p.m |and Addl. Sessions Judge,

25-06-2020, . |Pune, as per Office Order
30-06-2020, dated 02.05.2020.
03-07-2020,
(ii) Remand work of Special
cases under POCSO,
S.C./S.T..
(iii) To be incharge of his
own Court.

28) |Shri. V. P. Adone, 10-06-2020, | 1st Shift |(i) Bail applications of the
Adhoc District Judge-4 | 15-06-2020, | 11.00 a.m. {Police Stations allotted to
and Addl. Sessions 18-06-2020, to Shri. V. P. Adone, Adhoc
Judge, Pune, 22-06-2020, | 02.00 p.m |DJ-4 and Addl. Sessions

- 25-06-2020, Judge, Pune, as per Office
30-06-2020, . Order dated 02.05.2020.
03-07-2020, :

B ii) Remand work of Special
cases under N.D.P.S. Drugs
and Cosmetics,

(iii) To be incharge of his
-|own Court.

29) |Shri, A, N. Sirsikar, 10-06-2020, | 2nd Shift | (i) Bail matters/remand
District Judge-7 and 15-06-2020, | 02.30 p.m |work pertaining to MCOC
Addl. Sessions Judge, {18-06-2020,] to Act of his own Court and all
Pune. 22-06-2020, | 05.30 p.m |matters of the Court of Shri.

' 25-06-2020, AY. Thatte, District Judge-
30-06-2020, 12 and Add]. Sessions
03-07-2020, Judge, Pune.
(ii) To be incharge of his
own Court.
| 30) |Smt. S. R. Bhangdiya- | 10-06-2020, | 2nd Shift |(i) To be incharge of her
Zawar, 15-06-2020, | 02.30 p.m |own Court. '
18-06-2020, to
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05.30 p.m

(i) To be incharge of DJ- 8,

Addl. Sessions Judge, | 22-06-2020,

Pune. 25-06-2020, 9,10,11,13, 16 and Addl.
30-06-2020, Sessions Judge, Pune.
03-07-2020,

31) |Shri. V. R. Jagdale, 10-06-2020, | 2nd Shift {{i) To be incharge of his
Adhoc District Judge-3 | 15-06-2020, | 02.30 p.m. |own Court.
and Addl. Sessions 18-06-2020, to _ _

‘|Judge, Pune. 29-06-2020, | 05.30 p.m |(ii) To be incharge of Adhoc
25-06-2020, DJ-1, 2 and Addl. Sessions
30-06-2020, Judge, Pune.
103-07-2020,

32) |Shri. T. T. Aglave, 10-06-2020, | 2nd Shift |(i) To be incharge of his
Adhoc District Judge-7| 15-06-2020, | 02.30 p.m. |own Court. :
and Assistant Sessions| 18-06-2020, to
Judge, Pune. ' 22-06-2020, | 05.30 p.m | (i) To be incharge of Adhoc

25-06-2020, DJ-5,6,8 & 9 and Assistant
30-06-2020, Sessions Judge, Pune.
03-07-2020,

33) |Shri. R. K. Khomane, 10-06-2020, | 2nd Shift [(i) To be incharge of his
Adhoc District Judge-9| 15-06-2020, | 02.30 p.m |own Court.
and Assistant Sessions| 18-06-2020, to
Judge, Pune. 18-06-2020, 1 05.30 p.m

22-06-2020,
25-06-2020,
30-06-2020,
03-07-2020,

oooooooo

Sr. | Name of the Judicial Date Shift Assignment.
No. Officer
1) _|shri. P. R. Ashturkar, |08-06-2020| 1st Shift |To be incharge of his own
| District Judge-17 and to 11.00 a.m. |Court.
Addl. Sessions 04-07-2020 to
Judge,Pune / : 02.00 p.m
Member, MACT, Pune.

oooooooo
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Sm s Pune.
Sr. | Name of the Judicial Date Shift Assignment.
No. Officer
1) {Smt. M. S. Bhadane, 08-06-2020,| 1% Shift (i) To be incharge of own
Judge, Small Causes 12-06-2020,  11.00 a.m. |Court and Administration.
Court, Pune. 18-06-2020, to
23-06-2020,| 02.00 p.m |(ii) To be incharge of 2™,
29-06-2020, 3% and 4™ Addl. Judge,
03-07-2020, Small Causes Court, Pune.
2) |Shri. S.N. Patil, 08-06-2020,| 2™ Shift |(i) To be incharge of own
Addl. Judge, Small 12-06-2020, | 02.30 p.m. |Court. '
Causes Court, Pune, 18-06-2020, to
23-06-2020, | 05.30 p.m |(ii) To be incharge of 5",
29-06-2020, 6% and 7™ Addl. Judge,
03-07-2020, Small Causes Court, Pune.
3) |Smt. M. S. 09-06-2020,| 1% Shift [(i) To be incharge of own
Sahastrabudhe, 15-06-2020,| 11.00 a.m. |Court. '
2" Addl. Judge, Small |19-06-2020, to _
Causes Court, Pune. 24-06-2020,] 02.00 p.m |(ii) To be incharge of Judge,
' {30-06-2020, Addl. Judge and 4™ Addl.
04-07-2020, Judge, Small Causes Court,
' Pune. '
4) |Shri. V. V. Kulkarni, 09-06-2020, 2™ Shift |(i) To be incharge of own
3™ Addl. Judge, Small |15-06-2020,| 02.30 p.m. |Court.
Causes Court, Pune. 19-06-2020, to
24-06-2020,| 05.30 p.m |(ii) To be incharge of 5%,
30-06-2020, 6™ and 7™ Addl. Judge,
04-07-2020, Small Causes Court, Pune.
5) |Shri. N. K. Joshi, 10-06-2020,| 1% Shift |(i) To be incharge of own
4" Addl. Judge, Small |16-06-2020,| 11.00 a.m. |Court. '
Causes Court, Pune. 20-06-2020, to
25-06-2020,| 02.00 p.m |(ii) To be incharge of Judge,
01-07-2020, Addl. Judge, and 2™ Addl.

Judge, Small Causes Court,
Pune,
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6) |Smt. S. G. Agrawal, 10-06-2020,] 2 Shift |(i) To be incharge of own
5t Addl. Judge, Small |16-06-2020, | 02.30 p.m. |Court.
Causes Court, Pune. 20-06-2020, to .
25-06-2020,| 05.30 p.m |(ii) To be incharge of 3",
01-07-2020, 6% and 7% Addl. Judge,
Small Causes Court, Pune. .
7) |Smt. H. R. Jadhav, 11-06-2020 | 1% Shift |[(i) To be incharge of own
6™ Addl. Judge, Small |17-06-2020,| 11.00 a.m. |Court. '
Causes Court, Pune. 22-06-2020, to '
26-06-2020,] 02.00 p.m |(ii) To be incharge of Judge,
02-07-2020, Addl. Judge, and 2™ Addl.
Judge, Small Causes Court,
Pune.

8) |Shri. A. B, Jadhav, 11-06-2020 | 2™ Shift |(i) To be incharge of own

7% Addl, Judge, Small |17-06-2020, | 02.30 p.m |Court.
“|Causes Court, Pune. 22-06-2020, to _ .
26-06-2020,| 05.30 p.m |(ii) To be incharge of 3, 4™
02-07-2020, - |and 5" Addl Judge, Small
: Causes Court, Pune,
ivil nior Divisi

Sr. | Name of the Judicial Date Shift Assignment.

No. Officer '

1) |Smt. S. T. Katare, 08-06-2020, | 1% Shift |(i) To be incharge of own
Civil Judge, Senior 22-06-2020 |11.00 a.m. |Court and administration.
Division, Pune. to

02.00 p.m |(ii) To be incharge of 2,
34 5t oo 7% 10%, 12% to
15% Jt. CJSD, Pune.

2) | Shri. S. S. Ghorpade, |08-06-2020, | 2™ Shift | (1) To be incharge of own

Jt. Civil Judge, Senior | 22-06-2020 |02.30 p.m. | Court.
Division, Pune. to
05.30 p.m | (ii} To be incharge of 16™ to

24% 26 and 27 Jt, CJSD,
Pune,
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Shri. S. H. Salunkhe,

09-06-2020,

(i} To be incharge of own

3) 1* Shift
2™ Jt, Civil Judge, 23-06-2020 | 11.00 a.m. |Court.
Senior Division, Pune. . to
02.00 p.m [(ii) To be incharge of CJSD,
Jt. CJSD, 5 to 7%, 10%, 12%
{to 15™ Jt. CJSD, Pune.
4) |Shri. S. V. Dindokar, 09-06-2020, | 2™ Shift |(i) To be incharge of own
3" Jt. Civil Judge, 23-06-2020 | 02.30 p.m |Court.
Senior Division, Pune. to :
05.30 p.m |(ii) To be incharge of 16™
to 24", 26™ and 27% CJSD,
Pune.
5) |Smt. H. A. Patil, 10-06-2020, | 1* Shift [(i) To be incharge of own
5% Jt. Civil Judge, 24-06-2020 [11.00 a.m. |Court.
Senior Division, Pune. to
02.00 p.m |(ii) To be incharge of CJSD,
Jt. CJISD, 7%, 10" 12 to
_ 15% Jt. CJSD, Pune.
6) |Shri V. M. Karhadkar, |10-06-2020,| 2™ Shift |(i) To be incharge of own
6™ Jt. Civil Judge, 24-06-2020 | 02.30 p.m |Court.
Senior Division, Pune. to
05.30 p.m | (ii) To be incharge of 16™
to 24, 26" and 27* CJSD,
_ _ Pune.
7) |{Shri. S. M. Godse, 11-06-2020, | 1* Shift |(i) To be incharge of own
7% Jt. Civil Judge, 25-06-2020 |11.00 a.m. |Court. :
Senior Division, Pune. ' - to
02.00 p.m |[(ii} To be incharge of CJSD,
Jt. CJSD, 2™, 37 5% gh
12® to 15 Jt. CJSD, Pune
8) [Smt. A. N. Navandar, |11-06-2020, 2* Shift |(i) To be incharge of own
10® Jt. Civil Judge, 25-06-2020 | 02.30 p.m |Court.
Senior Division, Pune to
| 05.30 p.m |(ii) To be incharge of 16®
to 24", 26% and 27" CJSD,
Pune,
9} |Shri. G. R. Patil, 12-06-2020, | 1* Shift |(i) To be incharge of own
12™ Jt. Civil Judge, 26-06-2020 [ 11.00 a.m. {Court.
Senior Division, Pune. to
02.00 p.m [(ii) To be incharge of CJSD,

Jt. CJSD, 2™, 31 5t gt 7
10, 14%, 15% Jt. CJSD,
Pune
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2™ ghift

10) |Shri. N. A. Patel, 12-06-2020, (i) To be incharge of own
13% Jt. Civil Judge, 26-06-2020 | 02.30 p.m |Court.
Senior Division, Pune. to
05.30 p.m | (ii) To be incharge of 16t
to 24%, 26" and 27® CJSD,
Pune.
11) |Shri. J. V. Bhende, 15-06-2020, | 1* Shift (i) To be incharge of own
14% Jt. Civil Judge, 29-06-2020 | 11.00 a.m. |Court.
Senior Division, Pune. to :
' 02.00 p.m |(ii) To be incharge of CJSD,
Jt. CJSD, 2, 3¢ 5% 6, 7%,
10", 12%, and 13* Jt
CJSD, Pune.
12) |Shri. S. M. A, Sayyed, | 15-06-2020, 254 ghift | (i) To be incharge of own
15" Jt. Civil Judge, 29-06-2020 |02.30 p.m. |Court.
Senior Division, Pune. to
05.30 p.m | (ii) To be incharge of 16"
to 24%, 26% and 27* CJSD,
Pune.
13) |Shri. N. S. Puri, 16-06-2020, | 1% Shift |(i} To be incharge of own
16% Jt. Civil Judge, 30-06-2020 |11.00 a.m. |Court.
Senior Division, Pune. : to |
02.00 p.m |(ii) To be incharge of CJSD,
Jt. CISD, 2, 3, 5% g, 7%,
10%  12% to 15% Jt. CJSD,
Pune.
14) |Smt. V. J. Kore, 16-06-2020, | 2™ Shift |(i) To be incharge of own
172 Jt. Civil Judge, 30-06-2020 |02.30 p.m. |Court.
Senior Division, Pune. to
' 05.30 p.m | (ii) To beincharge of 187"
' to 24% 26™ and 27% CJSD,
Pune.
15) |Smt. R. M. Shaikh, 17-06-2020, | 1% Shift |(i} To be incharge of own
18% Jt, Civil Judge, 01-07-2020 | 11.00 a.m. |Court.
Senior Division, Pune. B (o)
02.00 p.m |(ii) To be incharge of CJSD,

Jt. CJSD, 2, 31, 5% g% 74
10, 12 to 15% Jt. CISD,
Pune.,
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16) |Shri. S. D. Kurane, 17-06-2020, | 2™ Shift |(i) To be incharge of own
19™ Jt. Civil Judge, 01-07-2020 |02.30 p.m. |Court.
Senior Division, Pune, to
' 05.30 p.m {(ii) To be incharge of 16",
17*, 20" to 24™, 26" and
27" CJSD, Pune.
17) |Shri. R, H, Nathani, 18-06-2020, | 1™ Shift |(i) To be incharge of own
20™ Jt. Civil Judge, 02-07-2020 | 11.00 a.m. |Court.
Senior Division, Pune. to
- 02.00 p.m |(ii} To be incharge of CJSD,
Jt. CJSD, 2™, 39 5% G 7t
107, 12® to 15™ Jt. CJSD,
Pune.
18) |Shri. A. S.Tekale, 18-06-2020, | 2™ Shift {(i) To be incharge of own
21% Jt, Civil Judge, 02-07-2020 [02.30 p.m. |Court.
Senior Division, Pune. to :
05.30 p.m }(ii) To be incharge of 16",
17% 18, 19% 22% 1o
24", 26® and 27™ CJSD,
Pune,
19) |Smt. K. M, Pingle, 19-06-2020, | 1% Shift [(i) To be incharge of own
22" Jt. Civil Judge, 03-07-2020 | 11.00 a.m. |Court.
Senior Division, Pune. to
02.00 p.m | (ii)} To be incharge of CJSD,
Jt. CJSD, 2™, 3 5t g 7k
10", 12* to 15% Jt, CJSD,
Pune. L
20) |Smt. M. R. Khanwe, 19-06-2020, | 2™ Shift |(i) To be incharge of own
23" Jt. Civil Judge, 03-07-2020 | 02.30 p.m | Court.
Senior Division, Pune, to
05.30 p.m [(ii) To be incharge of 16%
: to 21%, 24% 26% and 27t
GJSD, Purne,
21} |Shri. P. D. Sawant, 20-06-2020, | 1* Shift [(i) To be incharge of own
24" Jt. Civil Judge, 04-07-2020 | 11.00 a.m. | Court.
Senior Division, Pune. to
02.00 p.m | (ii} To be incharge of CJSD,

Jt. CJSD, 2™, 34, 5% g%, 7%
10%, 12™ to 15% Jt. CISD,
Pune. ‘ -
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22) |Shri. N. A. Pathan,. 20-06-2020, | 2" Shift |(i) To be incharge of own
26% Jt, Civil Judge, 04-07-2020 | 02.30 p.m. |Court.
Senior Division, Pune to
05.30 p.m | (ii) To be incharge of 16®
to 23", CJSD, Pune.
23) Shri. R. T. Ingale, 04-07-2020 | 1% Shift |To be incharge of own
27% Jt. Civil Judge, 11.00 a.m. | Court.
Senior Division, Pune to
02.00 p.m
24) |shri. P. G. Deshmukh, | 08-06-2020 | 1* Shift |To be incharge of own
4% Jt. C.J.8.D. Pune, - To 11.00 a.m. |Court.
deputation at 04-07-2020 to
Vadgaon-Mawal. 02.00 p.mt

Sr. | Name of the Judicial Date Shift Assignment.
No. Officer '
1) |Smt. G.V. Jangde- 08-06-2020| 1% Shift (i) To be incharge of own
Deshpanhde, 11.00 a.m. |Court and 30® Jt. CJSD,
8% Jt. Civil Judge, to Pune.
Senior Division, Pune. 02.00 p.m
2) | Smt. A.A. Pandule, 08-06-2020| 27 Shift |(i) To be incharge of own
11 Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune. to
05.30 p.m
3) |Smt. K.S. Navandar, 09-06-2020| 1% Shift |(i) To be incharge of own -
30™ Jt. Civil Judge, 11.00 a.m. |Court and 11* Jt. CJSD,
Senior Division, Pune. to Pune.
02.00 p.m
4) |Smt. G.V. Jangde- 09-06-2020] 2™ Shift |(i) To be incharge of own
Deshpanhde, 02.30 p.m. |Court.
8% Jt. Civil Judge, to
Senior Division, Pune.. 05.30 p.m
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5) |Smt. A A, Pandule, 10-06-2020| 1" Shift |(i) To be incharge of own
11™ Jt. Civil Judge, "~ | 11.00 a.m. {Court and 8* Jt. CJSD,
Senior Division, Pune. to Pune.

02.00 p.m

6) |Smt. K.S. Navandar, 10-06-2020] 2™ Shift |(i} To be incharge of own
30™ Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune., to

05.30 p.m

7) {Smt. G.V. Jangde- 11-06-2020| 1* Shift |(i) To be incharge of own
Deshpanhde, 11.00 a.m. |Court and 30® Jt. CJSD,
8" Jt. Civil Judge, to Pune.

Senior Division, Pune.. 02.00 p.m
8) |Smt. A.A. Pandule, 11-06-2020| 2™ Shift |(i) To be incharge of own
11™ Jt. Civil Judge, . 02.30 p.m. |Court.
Senior Division, Pune. to . '
05.30 p.m
9) [Smt. K.S. Navandar, 12-06-2020| 1% Shift |((i) To be incharge of own
{30% Jt. Civil Judge, 11.00 a.m. |Court and 11™ Jt. CISD,
Senior Division, Pune. to Pune. '
02.00 p.m
10) {Smt. G.V. Jangde- 12-06-2020| 2™ Shift |(i) To be incharge of own
Deshpanhde, 02.30 p.m. |Court.
8% Jt. Civil Judge, to
Senior Division, Pune.. 05.30 p.m

11) |Smt. A.A. Pandule, 15-06-2020( 1% Shift |(i) To be incharge of own
11 Jt. Civil Judge, 11.00 a.m. |Court and 8% Jt. CJSD,
Senior Division, Pune, to Pune.

- 02.00 p.m
12) |Smt. K.S. Navandar, 15-06-2020{ 2™ Shift |(i) To be incharge of own
30" Jt. Civil Judge, 02.30 p.m. |Court.
- |Senior Division, Pune. to
05.30 p.m
13) {Smt. G.V. Jangde- 16-06-2020| 1% Shift |(i) To be incharge of own
Deshpanhde, 11.00 a.m. |Court and 30™ Jt. CJSD;
8% Jt. Civil Judge, . to Pune. '
Senior Division, Pune.. 02.00 p.m
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02.00 p.m

14) |Smt. A.A. Pandule, 16-06-2020| 2™ Shift |{(i) To be incharge of own’
11% Jt. Civil Judge, -1 02,30 p.m. |Court.
Senior Division, Pune. to '
_ 05.30 p.m
15) |Smt. K.S. Navandar, 17-06-2020| 1% Shift |(i) To be incharge of own
30t Jt. Civil Judge, ' 11.00 a.m. |Court and 11™ Jt. CJSD,
Senior Division, Pune. to Pune. '
02.00 p.m
16) [Smt. G.V. Jangde- 17-06-2020| 2™ Shift |() To be incharge of own
Deshpanhde, 02.30 p.m. |Court. '
8% Jt. Civil Judge, to
Senior Division, Pune.. 05.30 p.m
17) |Smt. A.A. Pandule, 18-06-2020( 1% Shift |(i) To be incharge of own
©|11% Jt. Civil Judge, 11.00 a.m. |Court and-8™ Jt. CJSD,
Senior Division, Pune. to Pune. :
02.00 p.m -
18) |Smt. K.S. Navandar, 18-06-2020| 2™ Shift |(i} To be incharge of own
30% Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune. to
05.30 p.m
19) |Smt. G.V. Jangde- 19-06-2020| 1% Shift |(i) To be incharge of own
Deshpanhde, 11.00 a.m. |Court and 30™ Jjt. CJSD,
8™ Jt. Civil Judge, to Pune.
Senior Division, Pune.. 02.00 p.m
20) [Smt. A.A. Pandule, 19-06-2020] 2™ Shift |(i) To be incharge of own
11™ Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune. to
05.30 p.m
21) |Smt. K.S. Navandar, 20-06-2020| 1% Shift |[(i) To be incharge of own
30™ Jt. Civil Judge, 11.00 a.m. |Court and 11* Jt. CJSD,
Senior Division, Pune. to Pune.
02.00 p.m :
22) |Smt. G.V. Jangde- 20-06-2020| 2™ Shift |(i) To be incharge of own
Deshpanhde, 02.30 p.m. |Court.
8% Jt, Civil Judge, to -
Senior Division, Pune.. 05.30 p.m
23) |Smt. A.A. Pandule, 22-06-2020| 1% Shift |i) To be incharge of own
11" Jt. Civil Judge, 11.00 a.m. |Court and 8" Jt. CJSD,
Senior Division, Pune. to Pune.
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| 02.00 p.m

24) |Smt. K.S. Navandar, 22-06-2020] 2™ Shift |(i) To be incharge of own
30* Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune, to -
- 05.30 p.m
23) {Smt. G.V. Jangde- 23-06-2020( 1% Shift |(i) To be incharge of own
Deshpanhde, _ | 11.00 a.m. |Court and 30" Jt. CJSD,
8™ Jt. Civil Judge, to Pune,
Senior Division, Pune.. 02.00 p.m
26) {Smt. A.A. Pandule, 23-06-2020{ 2 Shift |(i) To be incharge of own
11* Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune. to
' 05.30 p.m
27} |Smt. K.S. Navandar, 24-06-2020| 1* Shift |(i) To be incharge of own
30* Jt. Civil Judge, 11.00 a.m. |Court and 11 Jt. CJSD,
Senior Division, Pune. to Pune,
02.00 p.m
28) |Smt. G.V. Jangde- |24-06-2020¢ 2™ Shift |(i) To be incharge of own
Deshpanhde, 02.30 p.m. |Court.
8™ Jt. Civil Judge, to
Senior Division, Pune.. 05.30 p.m
| 29) [Smt. A.A. Pandule, 25-06-2020} 1% Shift [(i) To be incharge of own
11% Jt. Civil Judge, 11.00 a.m. |Court and 8% Jt. CJSD,
Senior Division, Pune, to Pune. -
02.00 p.m "-
30) {Smt. K.8. Navandar, 25-06-2020| 2™ Shift |(i) To be incharge of own
30® Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune. to '
05.30 p.m
31) |Smt. G.V. Jangde- 26-06-2020| 1* Shift }(i) To be incharge of own
Deshpanhde, 11.00 a.m. |Court and 30® Jt. CJSD,
8™ Jt. Civil Judge, to Pune.
Senior Division, Pune.. 02.00 p.m
32) |Smt. A.A. Pandule, 26-06-2020| 2™ Shift |(i) To be incharge of own -
11" Jt. Civil Judge, 02.30 p.m. [Court,
Senior Division, Pune. to
05.30 p.m
33) |Smt. K.S, Navandar, 29-06-2020| 1 Shift |(i) To be incharge of own
- |30% Jt. Civil Judge, 11.00 a.m. |[Court and 11" Jt. CJSD,
Senior Division, Pune. to Pune. '




20

34) |Smt. G.V. Jangde- 29-06-2020| 2™ Shift |(i) To be incharge of own

Deshpanhde, 02.30 p.m. |Court.
8% Jt. Civil Judge, to
Senior Division, Pune.. 05.30 p.m _

35) |Smt. A.A. Pandule, 30-06-2020| 1% Shift |(i) To be incharge of own
11% Jt. Civil Judge, 11.00 a.m. |Court and 8" Jt. CJSD,
Senior Division, Pune. to Pune.

_ 02.00 p.m

36) |Smt. K.S. Navandar, 30-06-2020] 2" Shift {(i) To be incharge of own
30% Jt. Civil Judge, : 02.30 p.m. |Court.

Senior Division, Pune. to
05.30 p.m

37) |Smt. G.V. Jangde-- 01-07-2020| 1% Shift |(i) To be incharge of own
Deshpanhde, 11.00 a.m. |Court and 30* Jt. CJSD,
8% Jt. Civil Judge, to Pune.

Senior Division, Pune.. 02.00 p.m

38) |Smt. A.A. Pandule, 01-07-2020| 2™ Shift |(i) To be incharge of own
11 Jt. Civil Judge, 02.30 p.m. |Court.

Senior Division, Pune. to
' - 05.30 p.m

39) [Smt. K.S. Navandatr, 02-07-2020( 1* Shift |(i) To be incharge of own
30% Jt. Civil Judge, 11.00 a.m. |Court and 11™ Jt. CJSD,
Senior Division, Pune. - to Pune.

02.00 p.m

40) |Smt. G.V. Jangde- 02-07-2020] 2™ Shift |(i) To be incharge of own
Deshpanhde, 02.30 p.m. |Court.

82 Jt. Civil Judge, to '
Senior Division, Pune.. 05.30 p.m

41) |Smt. A.A. Pandule, 03-07-2020| 1* Shift |(i) To be incharge of own
11% Jt. Civil Judge, 11.00 a.m. |Court and 8% Jt. CJSD,
Senior Division, Pune. to Pune.

- 02.00 p.m

42) |Smt. K.S. Navandatr, 03-07-2020| 2™ Shift |(i) To be incharge of own
30" Jt. Civil Judge, 02.30 p.m. |Court.

Senior Division, Pune. to
05.30 p.m

43) |Smt. G.V. Jangde- 04-07-2020| 1* Shift |(i) To be incharge of own
Deshpanhde, | 11.00 a.m. |Court and 30® Jt. CJSD,
8% Jt. Civil Judge, to Pune '

Senior Division, Pune..

02.00 p.m
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44) |Smt, A.A. Pandule, 04-07-2020| 2™ Shift |(i) To be incharge' of own
11™ Jt. Civil Judge, 02.30 p.m. |Court.
Senior Division, Pune. to
' 05.30 p.m
Sr. | Name of the Judicial Date Shift Assignment,
No. Officer
1) [Shri. N.N. Patil 08-06-2020| 1* Shift |(i) To be incharge of own
|9 Jt. Civil Judge, 11.00 a.m. |Court and 28%, 29% CJSD,
Senior Division, Pune, to Pune. '
' 02.00 p.m
2) | Shri. O.N. Mantri, 08-06-2020| 2™ Shift |(i) To be incharge of own
25 ™ Jt. Civil Judge, 02.30 p.m |Court and 31% CJSD, Pune.
Senior Division, Pune. to
05.30 p.m
3) | Shri. V.S.Khandbahale, |09-06-2020| 1% Shift [(i) To be incharge of own
28% Jt. Civil Judge, ' 11.00 a.m. |Court and 9 and 25™ Jt.
Senior Division, Pune. to CJSD, Pune,
: 02.00 p.m
4) | Shri. R.D. Dange 09-06-2020| 2™ Shift |(i) To be incharge of own
29" Jt. Civil Judge, 02.30 p.m. |Court and 31* Jt. CJSD,
Senior Division, Pune.. to Pune.
05.30 p.m
5) {Smt. A.P. Giradkar 10-06-2020| 1** Shift |(i) To be incharge of own
31% Jt. Civil Judge, 11.00 a.m. |Court and 9% & 28% Jt.
Senior Division, Pune. to CJSD, Pune,
_ 02.00 p.m
6) |Shri. O.N. Mantri, 10-06-2020| 2™ Shift |(i) To be incharge of own
25 ® Jt. Civil Judge, 02.30 p.m. |Court and 29% Jt. CJSD,
Senior Division, Pune. to Pune.
05.30 p.m
7} |Shri. N.N. Patil 11-06-2020| 1* Shift |(i) To be incharge of own
19 Jt. Civil Judge, 11.00 a.m. jCourt and 25®, 29™ Jt.
Senior Division, Pune. to CJSD, Pune,

02.00 p.m
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8) | Shri. V.S.Khandbahale, | 11-06-2020 2m ghift |(i) To be incharge of own
28" Jt. Civil Judge, 02.30 p.m. |Court and 31* Jt. CJSD,
Senior Division, Pune. to Pune. '

05.30 p.m

9) | Shri. R.D. Dange 12-06-2020| 1 shift |(i) To be incharge of own
29t Jt, Civil Judge, 11.00 a.m. |Court and 9* & 25™ Jt.
Senior Division, Pune.. to CJSD, Pune.

02.00 p.m

10) |Smt. A.P. Giradkar 12-06-2020| 2" Shift |(i) To be incharge of own
31% Jt. Civil Judge, 02.30 p.m. |Court and 28* Jt. CJSD,
Senior Division, Pune. to Pune.

| 05.30 p.m

11) |Shri. N.N. Patil 15-06-2020| 1% Shift |(i) To be incharge of own
9% Jt. Civil Judge, 11.00 a.m. |Court and 28" & 29® Jt.
Senior Division, Pune. to CJSD, Pune.

02.00p.m | -

12) | Shri. O.N. Mantri, 15-06-2020| 2™ Shift |(i) To be incharge of own
25 % Jt. Civil Judge, 02.30 p.m. |Court and 31" Jt. CJSD,
Senior Division, Pune. to Pune.

_ 05.30 p.m

13) | Shri. V.S.Khandbahale, | 16-06-2020| 1% Shift |(i) To be incharge of own
28% Jt, Civil Judge, 11.00 a.m. |Court and 9% & 25® Jt.
Senior Division, Pune. to CJSD, Pune.

02.00 p.m -

14) | Shri. R.D. Dange  {16-06-2020| 2™ Shift (i) To be incharge of own
29% Jt. Civil Judge, 02.30 p.m. |Court and 31¢ Jt. CJSD,
Senior Division, Pune.. to Pune.

05.30 p.m

15) |Smt. A.P. Giradkar 17-06-2020| 1 Shift |(i) To be incharge of own
31" Jt. Civil Judge, 11.00 a.m. |Court and 25% & 28® Jt.
Senior Division, Pune. to CJSD, Pune.

02.00 p.m

16) |Shri. N.N. Patil 17-06-2020| 2™ Shift |(i) To be incharge of own
o Jt. Civil Judge, 02.30 p.m. |Court and 20" Jt. CJSD,
Senior Division, Pune. to Pune.

05.30 p.m

17) | Shri. O.N. Mantri, 18-06-2020! 1% Shift |(i) To be incharge of own
25 ® Jt. Civil Judge, 11.00 a.m. |Court and 9* & 29™ Jt.
Senior Division, Pune. to CJSD, Pune.

02.00 p.m
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18} | Shri. V.S.Khandbahale, |[18-06-2020| 2™ Shift |(i) To be incharge of own
28™ Jt, Civil Judge, 02.30 p.m. [Court and 31%Jt. CJSD, -
Senior Division, Pune. to Pune.

05.30 p.m

19} |Shri. R.D. Dange 19-06-2020| 1* Shift |(i) To be incharge of own
29" Jt, Givil Judge, 11.00 a.m. (Court and 9 & 25% Jt,
Senior Division, Pune., to CJSD, Pune. .

02.00 p.m '

20) |Smt. A.P. Giradkar 19-06-2020| 2" Shift |(i) To be incharge of own
31® Jt. Civil Judge, 02.30 p.m. {Court and 28® Jt. CJSD,
Senior Division, Pune. to Pune.

05.30 p.m

21) |Shri. N.N. Patil _ 20-06-2020| 1* Shift |(i) To be incharge of own
9 Jt. Civil Judge, 11.00 a.m. {Court and 28® & 29" Jt.
Senior Division, Pune. - to CJSD, Pune.

' 02.00 p.m

22} | Shri. O.N. Mantri, 20-06-2020{ 2™ Shift |(i) To be incharge of own
25 ™ Jt, Civil Judge, 02.30 p.m. |Court and 31% Jt. CJSD,
Senior Division, Pune, to Pune.

_ 05.30 p.m .

23) | Shri. V.S.Khandbahale, [22-06-2020| 1% Shift |(i) To be incharge of own
28% Jt. Civil Judge, 11.00 a.m. |Court and 9** & 25% Jt.
Senior Division, Pune. to CJSD, Pune.

02.00 p.m

24} | Shri. R.D. Dange 22-06-2020| 2™ Shift |(i) To be incharge of own
29™ Jt, Civil Judge, 02.30 p.m. |Court and 31% Jt. CJSD,
Senior Division, Pune,. to Pune,

05.30 p.m

25) |Smt. A.P. Giradkar 23-06-2020 | 1° Shift |(i) To be incharge of own
31 Jt. Civil Judge, | 11.00 a.m. |Court and 25™ & 28" Jt.
Senior Division, Pune. to CJSD, Pune.

02.00 p.m

26) [Shri. N.N. Patil 23-06-2020| 2™ Shift |(i) To be incharge of own
9™ Jt. Civil Judge, 02.30 p.m. |Court and 29* Jt. CJSD,
Senior Division, Pune. to Pune.

1 05.30 p.m

27) |Shri. O.N. Mantri, 24-06-2020| 1* Shift |(i) To be incharge of own
25 ™ Jt. Civil Judge, 11.00 a.m. {Court and 9% & 29® Jt.
Senior Division, Pune. to CJSD, Pune.

02.00 p.m _
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28) | Shri. V.S.Khandbahale, |24-06-2020 27 ghift |(i) To be incharge of own
28% Jt. Civil Judge, 02.30 p.m. |Court and 31% Jt. CJSD,
Senior Division, Pune. to Pune.

05.30 p.m

29) | Shri. R.D. Dange 25-06-2020| 1% Shift |(i) To be incharge of own
20t Jt, Civil Judge, 11.00 a.m. |Court and 9* & 25" Jt.
Senijor Division, Pune.. to CJSD, Pune.

02.00 p.m

30) |Smt. A.P. Giradkar 25-06-2020| 2™ Shift |(i) To be incharge of own
31% Jt, Civil Judge, 02.30 p.m. |Court and 28* Jt. CJSD,
Senior Division, Pune. to '|Pune. '

_ 05.30 p.m

31) |Shri. N.N. Patil 26-06-2020| 1% Shift |(i) To be incharge of own
9% Jt, Civil Judge, : 11.00 am. |Court and 28 and 29* Jt.
Senior Division, Pune. to CJSD, Pune.

- 02.00 p.m

32) |Shri. O.N. Mantri, 26-06-2020| 2 Shift |(i) To be incharge of own -
25 % Jt. Civil Judge, ' 02.30 p.m. |Court and 31% Jt. CJSD,
Senior Division, Pune. to Pune. :

05.30 p.m

33) | shri. v.5.Khandbahale, |29-06-2020| 1* Shift [(i) To be incharge of own
28 Jt. Civil Judge, - 11.00 a.m. |Court and 9% and 25™ Jt.
Senior Division, Pune. to CJSD, Pune. :

- 02.00 p.m

34) | Shri. R.D. Dange 29-06-2020| 2™ Shift |(i) To be incharge of own
29% Jt. Civil Judge, 102.30 p.m. |Court and 31% Jt. CJSD,
Senior Division, Pune.. _ to - Pune, :

| 05.30 p.m

35) |Smt. A.P. Giradkar 30-06-2020| 1% Shift |(i) To be incharge of own .
31™ Jt. Civil Judge, 11.00.a.m. {Court and 25" and 28" Jt.
Senior Division, Pune. to CJSD; Pune.

02.00 p.m

36) {Shri. N.N. Patil 30-06-2020| 2™ Shift |(i} To be incharge of own
9% Jt. Civil Judge, 02.30 p.m. |Court and 29* Jt. CJSD,
Senior Division, Pune. to Pune.

' 05.30 p.m

37) {Shri. O.N. Mantri, 01-07-2020| 1° Shift |(i) To be incharge of own
25 ® Jt, Civil Judge, : 11.00 a.m. |Court and 9% and 29™ Jt.
Senior Division, Pune. to CIJSD, Pune.

02.00 p.m
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38) | Shri. V.S.Khandbahale, [01-07-2020( 2™ Shift |(i) To be incharge of own
28" Jt, Civil Judge, 02.30 p.m. {Court and 31% Jt. CJSD,
Senior Division, Pune. to Pune,

05.30 p.m

39) | Shri. R.D. Dange 02-07-2020( 1" Shift |(i) To be incharge of own
29" Jt. Civil Judge, 11.00 a.m. |Court and 9% and 25" Jt.
Senior Division, Pune.. to CJISD, Pune.

02.00 p.m

40) [Smt. A.P. Giradkar 02-07-2020] 2™ Shift [(i) To be incharge of own
31%* Jt. Civil Judge, ' 02.30 p.m. |Court and 28" Jt, CJSD,
Senior Division, Pune. . to Pune.

_ 05.30 p.m

41) |Shri. N.N. Patil 03-07-2020{ 1% Shift |{i) To be incharge of own
g% Jr. Civil Judge, 11.00 a.m. |Court and 28" and 29% Jt.
Senior Division, Purne. to CJSD, Pune.

02.00 p.m

42) Shri. O.N. Mantri, 03-07-2020| 2™ Shift (i) To be incharge of own

(25 * Jt. Civil Judge, 02.30 p.m. |Court and 31* Jt. CJSD,
Senior Division, Pune. to Pune.

_ 05.30 p.m

43} | Shri. V.S.Khandbahale, |04-07-2020| 1% Shift (i) To be incharge of own
28™ Jt, Civil Judge, 11.00 a.m. |Court and 9 and 25% Jt.
Senior Division, Pune, to CJSD, Pune.

02.00 p.m

44) | Shri. R.D.Dange = |04-07-2020{ 2™ Shift |(i) To be incharge of own
29% Jt. Civil  Judge, 02.30 p.m. |Court and 31% Jt. CJSD,
Senior Division, Pune.. to Pune.

' ' 05.30 p.m
,JM. FC Courts, Pune.

Sr. | Name of the Judicial Date Shift Assignment.

No. Officer ,

1} |Shri. V. V. Nashikkar, 08-06-2020,| 1* Shift |(i) To be incharge of own
Chief Judicial 10-06-2020, | 11.00 a.m. |Court and administration. °
Magistrate, Pune. 12-06-2020, to

' 16-06-2020,] 02.00 p.m
18-06-2020,
20-06-2020,
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23-06-2020,
25-06-2020,

29-06-2020, |

01-07-2020,
03-07-2020

2)

Shri.M. S. Agrawal,
Addl. Chief Judicial
Magistrate, Pune.

08-06-2020,
10-06-2020,
12-06-2020,
16-06-2020,
18-06-2020,
20-06-2020,
23-06-2020,
25-06-2020,
29-06-2020,
01-07-2020,
03-07-2020

1% Shift
11.00 a.m.
to
02.00 p.m

(1) To be incharge of own
Court, '

3)

Smt. T.M. Nirale,
J.M.F.C. (Court No.3),
Pune.

08-06-2020,
10-06-2020,
12-06-2020,
16-06-2020,

| 18-06-2020,

20-06-2020,
23-06-2020,
25-06-2020,

29-06-2020, |.

01-07-2020,
03-07-2020

1% Shift
11.00 a.m.
to
02.00 p.m

(i}. To be incharge of own
Court and JM.F.C. (Court
No.5), Pune

4)

Shri. P. S. Jondhale,
J.M.E.C. (Court No.4),
Pune.

08-06-2020,
10-06-2020,
12-06-2020,
16-06-2020,
18-06-2020,
20-06-2020,
23-06-2020,
25-06-2020,
29-06-2020,
01-07-2020,
03-07-2020

1* Shift
11.00 a.m.
to
02.00 p.m

(i) To be incharge of own
Court and JM.F.C.
(A.C.Court}, Pune.

3)

Smt. A. S. Mujumdar,
J.M.F.C. (Court No.6),
Pune.

08-06-2020,
10-06-2020,
12-06-2020,
16-06-2020,
18-06-2020,
20-06-2020,
23-06-2020,

1** Shift
11.00 a.m. .
to
02.00 p.m

(i) To be incharge of own
Court and and 11™ Jt. CJJD
and JMFC, Pune and
J.M.F.C. (Court No.8), Pune.
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25-06-2020,
29-06-2020,
01-07-2020,
03-07-2020

6)

Shri. M.A. Shaikh,
13 Jt. CJJD and
J.M.F.C., Pune,

|08-06-2020,

10-06-2020,
12-06-2020,
16-06-2020,
18-06-2020,
20-06-2020,
23-06-2020,

25-06-2020,
29-06-2020, |

01-07-2020,
03-07-2020

2™ ghift

02.30 p.m.
to

05.30 p.m

(i} To be incharge of own
Court and 12™ Jt, CJJD and
JMFC, Pune.

7)

Smt. J. S. Kelkar,
J.M.F.C. (Court No.1),
Pune,

08-06-2020,
10-06-2020,
12-06-2020,
16-06-2020,
18-06-2020,
20-06-2020,

23-06-2020,

25-06-2020,
29-06-2020,

01-07-2020,

03-07-2020

2" Shift
02.30 p.m.
o
05.30 p.m

(i) To be incharge of own
Court and J.M.F.C. Court
No.7, Pune.

8)

Smt. A. V, Mohite,
JM.F.C. (Court No.9),
Pune,

08-06-2020,

10-06-2020,

12-06-2020,
16-06-2020,

18-06-2020, |

20-06-2020,
23-06-2020,
25-06-2020,
29-06-2020,
01-07-2020,
03-07-2020

2™ Shift
02.30 p.m.
' to

05.30 p.m

(i) To be incharge of own
Court and 14™ Jt. CJJD and
JMFC, Pune. :

2

Smt. R. K. Baphana,
J.M.E.C. (Court No.2),
Pune.

08-06-2020,
10-06-2020,

[12-06-2020,

16-06-2020,
18-06-2020,

2" Shift
02.30 p.m.
to
05.30 p.m

(i) To be incharge of own
Court and 15® Jt. CJJD and
JMFC, Pune.
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20-06-2020,
23-06-2020,
25-06-2020,
29-06-2020,
01-07-2020,
03-07-2020

10)

Shri. V. V. Nashikkar,
Chief Judicial
Magistrate, Pune.

09-06-2020,
11-06-2020,

- .| 15-06-2020,

17-06-2020,
19-06-2020,
22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020

1% Shift
11.00 a.m.
to
02.00 p.m

(i) To be incharge of own
Court and administration.

11)

Smt. S. R. Patil,
J.M.F.C. (Court No.8),
Pune.

09-06-2020,
11-06-2020,

115-06-2020,

17-06-2020,
19-06-2020,
22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020

1% Shift
11.00 a.m.
to
02.00 p.m

(i) To be incharge of own
Court and Addl. CJM, Pune.

12)

Shri. V. I. Shaikh,
J.M.F.C. (Court No.5),
Pune.

09-06-2020,
11-06-2020,
15-06-2020,
17-06-2020,
19-06-2020,
22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020.

1* Shift
11.00 a.m.
to
02.00 p.m

(i) To be incharge of own
Court and JMFC (Court
No.3) Pune,
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13)

Shri. S. B. Patil,
J.M.F.C. (A. C. Court),
Pune.

09-06-2020,
11-06-2020,
15-06-2020,
17-06-2020,

-19-06-2020,

22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020

1* Shift
11.00 a.m.
to
02.00 p.m

(i) To be incharge of own
Court and JMFC (Court
No.4} Pune.

14)

Shri. A. S. Rane,
11* Jt, CJJD and JMFC,
Pune.

09-06-2020,
11-06-2020,
15-06-2020,
17-06-2020,
19-06-2020,
22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020

1* Shift
11.00 a.m.
to
02.00 p.m

(i) To be incharge of own
Court and JMFC (Court
No.6) Pune.

15)

Smt. S. K. Khan,
12" Jt. CJJD and JMFC,
Pune.

- {09-06-2020,

11-06-2020,
15-06-2020,
17-06-2020,

-119-06-2020,

22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020

2" Shift

02.30 p.m.
to

05.30 p.m

(i) To be incharge of own
Court and JMFC (Court
No.7) Pune.

16)

Shri. M, A, Shaikh,
13% Jt. CJJD and JMFC,
Pune.

09-06-2020,
11-06-2020,
15-06-2020,
17-06-2020,
19-06-2020,
22-06-2020,
24-06-2020,
26-06-2020,
30-06-2020,
02-07-2020,
04-07-2020

2™ Shift

02.30 p.m.
to

05.30 p.m

(i) To be incharge of own
Court and JMFC (Court
No.1) Pune.







